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Order Qated 16,2.2004

In »oth tue cases none gppeared on benallf of
the applicants when called nor there was ahy request
made on tielr behalf seeking ad journmesit, Treue being
year=ola Caseg ©f 2001 it is not possible to uray the
rmatter indefinitely, espeéially in the absencse of auy
request for adjouriment, We have however, heard the
learned counsel fOr the Respondents Shri D.li..islira
(separately) and perused the materials placed on
re2ords, 3ince potn tine cases ariseé out or similar
cause Of ac.ion and the point to be decided baing
oue gud the same, we dispose of both tihe cases
througi: thlis comaol crver, For the sahe of o
we refer tho fasts 0f Ces NO275/2001,

The applicant joilned as a casual RKhalasi
in the year 1974 in the Construction Urganisatlon under
the Rallways. In course of time, he was promo.od as
Maguion, Gr. Ill on 1,7.,1981 and subsequently, Massion
Cr.il on 18,3.1984. The appliCant,thereaftet has claimed
to have been pruﬁoted to MJSD;UM, Gr.l o 1.411.1588,
by virtue of the omler W2, 207 cated 1.12.1%83. Thus
he claims regularisetion in the post of Massion, Gr.I.

The Responuents.on the other haid.have taken
¢ stand that the applicant wai nodoubt allowed to serve
«s Massion, Gr.I as & stop-gap—mneasure due to exigencies
0. service, bubt there was no regular post gvoilunle
for him. Sunsequently, while dmplementing the p8licy

wecision the guhoce cromotion orde. was withdrawn



\ () -

\ \J
and therefore, tne applicant might have Peen agyrieved
by such administrative actidn has filed this cage.
Shri D.N.Mishra on instructcion hus‘sUhmitted that
after the applicant filéd this case, be hag Joined
in his original post as Massion Gr.II with effect
from 1,7.2001, In this backgrow.d, the application
nas become iufrﬁctuous.

For the reasons discussed above, we rfind
that there is no merit to is: v a direction to
Respondents to appoint poth the appl'zants to the
post of Massion, Gr.I on reqular pasis, But, however,
the Respondentse shall consider their cace in tie

,uilmble‘pOSts on regular basis as «nd when such
exigencies arige.

With the above Observation, both the Qens
are difposéd of as infructuous. No cogts.
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